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CA 9486-87/2019

UPON hearing the counsel the Court made the following
ORDER

The Interlocutory Applications for intervention, including IA No EA-SCINO1-

13371-2024 in Civil Appeal Nos 9486-9487 of 2019 for intervention, are
allowed.

Put up for further hearing tomorrow (29 August 2024) as a part heart matter.

(CHETAN KUMAR) (POOJA SHARMA)
A.R.-cum-P.S. Court Master
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UPON hearing the counsel the Court made the following
ORDER

IA Diary No 13371 of 2024 in Civil Appeal Nos 9486-9487 of 2019 for

intervention is allowed.

Put up for further hearing tomorrow (29 August 2024) as a part heart matter.

(CHETAN KUMAR) (POOJA SHARMA)
A.R.-cum-P.S. Court Master
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